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(b) if so, what steps have been Tue DEPUTY MINISTER ov
taken by Government to implement | FINANCE (SHRIM_ATI TARKESHWARI

those suggestions? SiNHA): (a) Yes Sir.
(b) Yes, Sir. Their demands have

Tue MINISTER or STEEL, MINES
AND FUEL (SArRpAR SwaARAN SINGH):
(a) After its meeting held on 27th
December 1957, the Coal Council has
met only once on 8th July 1958.

(b) A statement, enumerating the
principal suggestions made by the Coal
Council at its meeting held on 8th July
1958 and the steps taken to implement
them, is laid on the Table of the
House [See Appendix XXII, Annexure
No. 14.)

CenNTRAL Economic Service

*71. Surt AKBAR ALI KHAN: Will
the Minister of HoME ArrFAIRS be
pleased to state:

{a) what progress has so far been
made towards the formation of the
Central Economic Service: and

(b) by which date the Service is to
be constituted?

THE MINISTER or STATE IN THE
MINISTRY or HOME AFFAIRS (SHr:
B. N. DaTar): (a) Government have
approved in principle the proposal to
ronstitute a Central Economic Service.
A draft Scheme has been prepared and
is under consideration.

{(b) The Service will be constituted
as soon as details are finalised.

HUNGER STRIKE BY LIFE INsurancae
CORPORATION FIELD WORKERS IN
CALCUTTA

*72. Dr. A. N. BOSE: Will the Min«
ister of FINANCE be pleased to state:

(a) whether some of the field work«
ers of the Life Insurance Corporation
of India were on hunger strike in
Calcutta in July, 1958 over some of
their demands e.g., confirmation in
service and pay-scales, etc.; and

(b) if so, whether Government have

considered their demands or have met
their representatives?

7

been considered both by the Govern-
ment and the Life Insurance Corpo-
ration. All legitimate demands have
been conceded. It is understood. how-
ever, that representatives of the field
workers are holding further talks in
this connection in the near future with
the Life Insurance Corporation.

R T q T & oo faami @
TR

*93. MANT TWo TTEEHT : 47
faw o= 78 A= @ I FA fF
qfasar w@E F A To Fo T A
e § awe F qeafas qedi F#7
0 FE F qE AL FY T & o
foper fore 20t @ Twsty fFg g 7

+[AGREEMENT WITH FOREIGN COUNTRIES
FOR AVOIDANCE OF DOUBLE TAXATION

*73. Mourana M. FARUQI: Wil
the Minister of FiNaANCE be pleased to
state the names of the countries with
which agreements for avoidance of
double taxation has been entered into
as a result of the visit to different
countries during the last month by the

delegation under the leadership of
Shri A. K. Roy?]
faq Iowst  (sfedt A
fergt) : feafa & woama 7 oF faazor
T H7 AT 9T T faar v g o
faaTm

AT HT AN TH q a1 & fow
@Yed & 1y gIHTO W 9T OF FUT
q7 geared g @ g 1 9w 8
morey F @y Y AT IFIT F FUT
qv gearar? fod @ § | st &
| amr o 07 & FOT O gmEe R
T § foaer SEw 39 gard Tt

+[ 1English translation.




